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There shall be Special Bench al Allahabad fmm 1“. 2"“. s1" & 9'" July 2019 m attend lhe
mum lined hefivre Shh Hurihar T‘mkaah Chulunedi.Member lJudlewl) and _ Sum} Mme.
Mcmhcr( lcehnlcnl). [he Specla1 Bench shall compnsc of:

Sgecinl Bench .1: NCLT A ahabad
Shli 111111erPrakasll ,hzltuvved . Mcmba (Judicialb

[he ('onslllulion of Bench as gar section 419 (3) OthC Companie: Act. 2013.

T1115 1: in modlficwon of Order of even number dated 20.3.2019 from 1.7.2019. 2.7 2019.
15.7 201‘: :91 9 7.20m only.

1111: lssues vmh 1hc approval of Hon'blc Presideml NCLT

(Shiv am a]
Registrar, NCLT

Telephone: 24363451
Cop} w -

1. v.5 m Hon'blc Pmmdcnh Nalional (Inmpdn) 1..“ Tnhuna1,N::v. Delhi
2. Hun'hie Membem Nanmml ,umpuny Law Tnhnml

Secrelary,Naluunu1 Companymu Tl‘lbulm1, New Delhl
Offlcczs oi hallonnl Company La“ 1nhuml. Principal Bench. Nev. DelhllKolkm/Mumhal,
Chelmal/Ahmcdahad’Al1ahabad/BcngaluluChandigarh!GumahatilHydcrabad.
vs “1 Juinl Secretary. (Sh, Gyamahw n Kumar singhl Mmim) of CorpomIeAffalrs. hew Dclh1.
[\CLT web sile Name Board
The lmlilule 01‘Chartered Accnun'an's ol‘ 1111.114. 1T0. New Delhi.
The lnsllune ofCompany Secrelnrles oflndia. 1051, llousc 22. lnsliluxienalArea. Lodhi Road.
\lew Delhi , 110003.

9 I11: lnslilulc ofCost Accollnlmllk m‘lndla. CMA Bhawml, 1 1n>|l|ullnnal Area, Lullh. R1md.New
Delhi-110003

10. Colpolam LawAdvAscL 158. 11353111 anlavc. Pnlam Read. \len Dcllll-l 101157
11 Taxman Allied Semees 1.1a , 59/3 New Rohlak Road, velhl
12 lhc All lnnla Repom Pvl. 1111.. 11‘ 313‘ Block. nelhl ngh Cuun,1\'c\~ Delhl,
13 Bar Council. New Delhi/Mulnbal
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